Annexure-1
Name of the corporate debtor: Darode Jog Realities Private Limited; Date of commencement of CIRP: 20.10.2023
List of creditors as on: 01.08.2024

List of secured financial creditors belonging to any class of creditors
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1 |ICICI Bank Limited | 07-11-2023 2,20,08,56,461.28 2,16,58,56,461.28 | Secured 2,16,58,56,461.28 No 100% 1. Land at village Jambhul district Pune, in the state of
Maharashtra owned by Cheerful Homes Pvt Ltd.
2. Land at village Taradgaon district Satara, in the state of
Maharashtra owned by Mr. Sudhir Darode and Anand Jog.
Total 2,20,08,56,461.28| 2,16,58,56,461.28 100.00%|




